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(c) The RegiooRl Provident Fund Com-. 
missioner is already taking action on the 

prosecution reports received by him and as 
uch, the question of ordering in estiga-

tion by the Government doe not arise. 
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5204. SHR1 MANORANJAN 

BHAKTA : Will the Minister of HOME 

AFFAIRS be pleased to state : 

(a) whether Andaman and Nicobar 

Government purchased land at Calcutta 

for construction of Andaman House; if 
·so, when and at what price; 

Subsidy for Installation of \Vind Mills in 

Andhra Coastal Belt 

5206. SHRI G. NARSIMHA REDDY : 

Will the Minister of SCIENCE AND 

TECHNOLOGY be pleased to tate: 

(b) how much ha been pent on this (a) whether it i a fact that Andhra 

land till date for protection railing, if any; Coa tal Belt can be gainfully utili ed for 
and · in tailing wind mills; 

c) when the con !ruction work of the 

Andaman Hou c  will be undertaken? 

THE MINIST R OF STATE IN THE 

MlNlSTRY OF HOME AFFAIRS (SHRI 
NJHAR RANJAN LASKAR) (a) to (c) : 

The Andaman & Nicobar Adminis,ration 

purchased land a t Calcutta for the cons-
truction of Andaman Hou·e for Rs. 61.498 
and the purch e was regi tered in January 
1971. Up to· June, 1982 a sum f Rs. 

9,724 has been spent for protection rail-
ing. At present the question of con truc-

tion of Andaman Hou e  i under examina-
tion in coasulration with the C.P.W.D. 

Authorities a t  Calcutta. 
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(b) whether Centre gives initial subsidy 
grant/as istance for installation of uch 

mills by a State Government; 

(c) how marry States have availed of 

Central assistance · and 

(d) how many wind mill are proposed 
to be et up in Andhra Pradesh during 
1982-83 with Central Assistance '! 

TH MINISTER O F STATE I THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, LECTRONIC AND 
ENVIRONMENT AND OC A DEVE-
LOPMENT (SHRI C.P.N. INGH) : 
(a) Yes. Sir. 

(b) and (c) No direct subsidy or grant 
is given by the Centre to the State for in -

tallation of wind mills. Under a national 
programme, while the capital and tran -

portation cost of wind pumps being im-
talled demon tration and field tria is in 
various States, including. Andhta Pradesh 
is met by th. Commission for Additional 

Source.-; of Energy. The cost of civil 
wor k · is borne by the recipient .. 

(  ) In tallation or six wind mills pumps 
has been completed in· Andhra Pradesh 
and C'f nine more is in progress. Fifty 
more are x ecled to be installed in 1982-83. 




